
HIGH COURT OF DELHI : NEW DELHI 

DELHI JUDICIAL SERVICE PRELIMINARY EXAMINATION – 2019 

NOTICE 

Dated: 02.10.2019 

In view of the judgment dated 01.10.2019 of Hon’ble High Court of Delhi passed in 

W.P.(C) No. 10592/2019 and connected matters, in partial modification of notice dated 

26.09.2019, answer keys of 09 questions in the following terms have been revised: 

Q.No. Q.No. Q.No. Q.No. Decision 

A 

Series 

B 

Series 

C 

Series 

D 

Series 

105 160 171 73 Answer Key is revised from Option (2) to Option (3). 

26 17 06 46 Answer Key is revised from Option (2) to Option (1). 

97 152 163 65 Answer Key is revised from Option (1) to Option (2). 

122 174 38 196 Answer Key is revised from Option (3) to Option (1). 

81 136 147 49 Answer Key is revised from Option (1) to Option (2). 

86 141 152 54 Answer Key is revised from Option (3) to Option (1). 

91 146 157 59 Answer Key is revised from Option (4) to Option (2). 

154 60 48 121 Answer Key is revised from Option (3) to Option (2). 

80 51 146 112 Answer Key is revised from Option (1) to Option (2). 

 

Sd/-             

(Dinesh Kumar Sharma) 

                                                                                                     Registrar General 


